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File. No. QA-15022/3/2022-QA-FSSAI
Food Safety and Standards Authority of India
(A statutory Authority established under the Food Safety and Standards Act, 2006)
(Quality Assurance Division)
FDA Bhawan, Kotla Road, New Delhi — 110002

Dated, the 25th April, 2023

CORRIGENDUM-3

With reference to this office RFP for “PAN India Surveillance of Food Products”
issued vide GeM Bid No. GEM/2023/B/3263328 dated 14.03.2023 and its Corrigendum
dated 10th April, 2023 and 12th April, 2023, the Competent Authority has further extended

the deadline for submission of bids upto 29" April, 2023 (1600 hrs).

2. All other terms and conditions of the RFP will remain the same.

Signed by Ravinder Kumar
Narula

Date: 25-04-2023 10:18:54
Reason: Approved

(Ravinder Kumar Narula)
Assistant Director (QA)



